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CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK, 

ORDER SHEET 

COURT NO. :1 

17 05.2017 

O.A./260/615/2015 	 NAGENDRANATH DASMOHAPATRA 
-v/S- 

KENDRIYA VIDYALAYA SANGHTHAN 
ITEM NO:13 

FOR APPLICANTS(S) Adv. 

FOR RESPONDENTS(S) Adv.: 

Notes of The Registry 	 Order of The Tribunal 

Heard Mr. G. Sinha, Ld. Counsel appearing for the applicant 
and Mr. 	J. Sahu, Ld. Counsel 	appearing for the 
Respondcnts-KVS. Mr. Sahu by filing a Memo dated 
12.05.17 submitted that the Respondent No.2 has already 
withdrawn the charge sheet issued to the applicant as the 

applicant has retired from KVS servic' op. 0. 
Therefore, a prayer has been made that accordhg. H 

Tribunal may dispose of the O.A. Having heard Ld. 
Counsels for both the sides the O.A. is allowed to be 
withdrawn being rendered infructuous. Accordingly, the 
O.A. is disposed of being withdrawn. 
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